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SHRI SUDIP BANDYOPADHYAY : Madam, yesterday this issue was raised. The hon. Minister Shri Venkaiah Naidu ji made a
statement...( Interruptions)

TeTotiRT are=1er : amu fApeft fower w1 Iom asa a8 dfeR))

SHRI SUDIP BANDYOPADHYAY : He mentioned my Party's name categorically Trinamool Congress and also Shri Tapas Paul by name on this subject.
It is my privilege to be allowed to speak and to explain what the hon. Minister said and what is our standpoint...(Interruptions)

HAToTotlRT AEALT : MUDT fAwer &1 arI MU 531 GaRl of 301 3A Uz fol vaRIclolen & f&ar &
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SHRI SUDIP BANDYOPADHYAY : If you do not give me time then I have to tell in one word what Shri Kharge ji has said. We fully agree with him and
support him. We stand by the statement made by Shri Kharge ji and we are walking out...(Inferruptions) You are not allowing us to
speak...(Interruptions) This is not fair...( Interruptions)

FToTotler areatet : & arenss @2 2 g I am allowing you.
Smt. Ratna De

Shri Jitendra Chaudhury -- Not present

...(Interruptions)



HToTollr 318l & Usdl o a2 U2 Icall 3 ol ol &, # 308 uyw 28t &, A amen yeal 3oten aredt & a=n? Smt. Ratna De, would you like to speak on your subject —
need to open Kendriya Vidyalaya?

DR. RATNA DE (NAG) (HOOGHLY): Madam, Speaker, thank you for giving me this opportunity. My parliamentary constituency
Hoogly...( Interruptions)

12.22 hrs
At this stage, Shri Sudip Bandyopadhyay and some other
hon. Members left the House.

THE MINISTER OF URBAN DEVELOPMENT, MINISTER OF HOUSING AND URBAN PQVERTY ALLEVIATION AND MINISTER OF PARLIAMENTARY
AFFAIRS (SHRI M. VENKAIAH NAIDU): Madam, Speaker, in my absence, I was in the other House, it is functioning or not functioning I had to be
there and I went there. I am told that my name is taken out of context. I have not said any word against Mamata ji.

HON. SPEAKER: He wanted to give some explanations about what you said yesterday. 1t is all right.

SHRI M. VENKAIAH NAIDU: I am not giving any explanation. I hold Mamata ji in high esteem. What I said was that she had the culture to condemn
that. But Beni Prasad Verma ji did not apologise. That was the context in which I mentioned it. I do not think anybody should have objection to that.
Everyday they want to say something and curse the Government. Mere curses will not do anything to this Government. It is the wish of the people
that prevail. They should understand that.
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